Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBBI (Liquidation Process) Regulations, 2016

MONNET POWER COMPANY LIMITED (IN LIQUIDATION)
Liquidation Commencement date : October 23, 2019
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Adequate documents substantiating the claim submitted by Monnet Ispat and Encrgy Limited has not

2 [Mommet Ispat & Bnergy Limitea 402108711 Unecured oan o0 . . 02104711 |being submitted by the Claiment along with thei claim form and hence curzently the claim is not

? admitted. 1f documents are received in the duc course of time, the same will be considered by the

MPCL_FC_23 27-Dec-19 Liquidator.
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